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IW THE CENTRAL ADMINISTRATIVE TRI BUNAL
PRINCIPAL BENCH, NEU DELHI.

OA,No.1884 of 1989

Nbu Delhi dated this the 22nd of April 1994,

Shri C,3. Roy, Hon. nembBr(3)

Shri 3.R. Adige, Hon, Member(A)

Shri nahi Pai", S/o Shri Nathu,
working as Cabinman at Northsrn Railuay
Gari Harssru (Gurgaon),

Shri Amar Singh S/o Shri Lila Ram,
uorking as Cabinmsn at Northern Railuay
Khalilpur (l^lohindergarh), -

By Advocate : Shri B.N. Bhargava

\/Brsus

1. Union of India, through the
General Nanager, Northsrn Railuay,
Baibda House, Neu Delhi,

2. The Civisionsl Rgiluay Manager,'
Northern Railuay, Bikaner,

3. The Sr. Di\/isional Personnel Officsr,
Northern Railuay j ' Bikaner,

...Applicant

...Respondents

By Advocate s Shri Aggarual

ORDER (Oral)

By Shri S.R. Adioa. Hon^ nember(A).

The learned aunsolfor the applicant seeks permission

to uithdrau the application.on the ground that the reliefs
f

claiined by him in the application has already been granted

by the respondents. Therefore tbs OA becomes infructuous.

In the circumstances, the OA is dismissed as u ithdraun.

N0 costs.

(s.r/ adige)
MEMBER(A)
22.4,94.
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(C.a. ROY)
nEnB£R(3)
22.4.94


